Sub: Filling up of posts in the Competition Co
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© o GOMRETITION COMMISSION OF INDIA

9™ Tloor, Office Block - 1,
. Kidwai Nagar (East), New Delhi— 110023,

bL’} 03/'?-?—- Ph. : +91-11-24664100, Fax : +91-11-20815022

Dated:24" February, 2022

OFFICE MEMORANDUM

basis.

The Competition Commission of India invites appiicati
pousts as mentioned below on dapu

of the posts along with e

are given in the enclosed Annexures I & 17,

putation on foreign service terms hasis.
ligibility criteria, educational qualification/exp
required for each category of the post, together with the period of

mrnission of Indiz on deputation

ons for filling up of various
The details
arience etc

initial deputation

€N i Mame of posts Lﬁo;lof poste @ Pay Leval (7% CRC)

1A | Professional Siaff: 0 oy

(1 |Adviser (FA) 01 Tlevel14 (Rs.144200-218200)

2 Director (Law) oL Level 13_!»_31‘@5.131100--21660@
5[ 3t Director (Eco.)/(Law) | 6 Level 13 (#5.123100-215900) |
~ _pDy.Olrector(Eco.) . U2 Ilevei12 (Rs.78800-205200)
B | Support Staff: ' 7 ;

|1 [ Joint Director (F&A) [ 0L Tievel 13 (Rs,123100-215900)
2 | Dy Director (IT)  — 1701 | Level 12 (Rs.78800-209200)

13 Asstt. Director (CS) P 02 Level 1.13___("RS-._E;??OG_»}"E‘OE;?OG)

14 | Private Secretary | 13 Level 7 ___(Rs.d‘w—’;%ih_14-2400)

@ Thne vacancies are lizhie to change without notice.

2. Applicants
Governimants Compa;

Universities or

musi be employees of Central
ias or Auionomous Bodi
Academic

or

Central/State Governments.

2

The appointment will be made on de
initially for a period of three years, which can be extended
seven vyears, and will be governed hy the
No.6/8/2009-Estt.(Pay II) dated 17.06.2010,
as by Gol Notification No. GSR 670 (E) dated 14.09.2009, as a
time, regarding conditions of service of Officers
maximum age lirit for appointment on deputation
(FA), shall be not exceeading 56 years as on the ci

Research or Judicial

or State Governments,
25 or Regulatory Authorities or
Institutions etc.of

putation on foreign service terms basis

for a pzriod not exceeding

instructions isstued by DOPT vide OM
as amended from

time to time, as well
manded frorn time to
and other empioyees of CCI. The
basis, except for the post of Adviser
osing date of receipt of applications

by CCIL. In respect of the post of Ad.iser (FA), the maximurn age limit shall be not

exceeding 58 vyears as
‘Commission reserves th
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on the closing date of receipt of applications by CCI. The
e right not to fill up any or all the above vacancies.
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4, Apart from basic pay, the posts carry DA, HRA and Transport Allowance etc. as
per the rates applicable to the Central Government employees from time to time. The
fixation of pay/deputation (duty) allowance shall be governed by instructions issued
by DOP&T from time to time. Medical reimbursement is admissible as per the CCI

service rulas, This is in lieu of CGHS benefits which are not admissible to the employees
. pagid - LAY i e s knatae F fanyk. acton Hodation

Ul VoMl i Sesed i i

from General Pool.

-

5. The application in the prescribec pro-forma (Annexu-e-III}, toge her with all
necessary documen: 1.e. cadre clearance, vigilance clearance, copies of APARs etc.
and ‘Certificate from the Employer’ may b~ sent to the undesigned, through proler
charie., iawest by 25 April, 2022.

6. It is clarified that any form of conditionai “niv'arding from the employer or
applications received without the prescribed documeric” an ‘Certificate of Employer’
will beirejected, = s o o sh e s Do e T R E—

7. The applicants must ensure that their application should reach CCI througn
proper channel by the last date prescribed for receipt of applications. However, they
may also send an advance copy of the application to CCI well before the last date
prescribed and ensure forwarding of their application through proper channel
promptly.

8. This may kindly be given wide publicity.

Deputy Director (HR)
Encl: As above :

To

1. The Secretary, Ministry of Corporate Affairs, 5% Floor, A-Wing, Shastri Bhawan,
New Delhi-110001. : :

2. The Director (CE-S)',‘ Deptt. of Personnel & Training, Lok Nayak BhaWan, Khan
Market, New Delhi~-110003 with the request to get this O.M. placed on the DOPT
website. ;

3. All the Ministries/Departments/Organizations of the Government of India/

Universities/ Research Institutions / High Courts / Supreme Court / Autonomous/
Statutory Bodies, etc. as per list. '
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Annexure-{

Qualification for Deputation — Professional Staff _

SI. | Name of Post Qualification Requirements No. of Posts/
No & Stream, (Period of
Pay scale/Pay deputation)
level
1 Adviser Essential: 01
(Financial | oeicers from the All India Services or Central Givil Services _
Analysis) Group ‘A" or Autonomous Organisations or Regulatory | (02 years in
Level 14 Authorities or Universities or Academic or Research Institutions | the first
(i.e. Rs.144200- | efc. with a Master's Degree in Commerce or Master's Degree in | inStance)
218200), Business Administration (Finance) or Chartered Accountant or
Company Secretary or Cost and Works Accountant and working
[Pre-revised pay | in analogous post or grade or four years experience in the grade
scale of Pay | nay of Rs.8900 or eight vears in the grade pav of Rs.8700 on
Band-4 + Grade | regular basis and should have at least ten years experience in
Pay Rs.10000] - | the relevant field.
Desirable:
Experience in Financial Analysis related to competition issues.
2 Director Essential: 01
(Law) Officers of the Al India Services /Central Civil Services Group -
: o . : . . (03 years in the
A’ or Indian Law Service or Indian Company Law Service or first instance)
Level13A Autonomous  Organisations or Régulatory Authorities or
(ie. ReA31100- | jniversities or Academic or Research or Judicial Institutions
218600) having Bachelor's Degree in Law from a recognised university
[Pre-revised scale: | @hd working in analogous post or grade or four years
PR4+ GP experience in the grade pay of Rs.8700 or ten years in the grade
Rs.8900] pay of Rs.7600 or equivalent,
Desirable: Experience in Competition Law.
& Joint Director | Essential: 01
(FCOﬂomICS) Officers of the All India Services or Central Civil-Services | {03 years in the
L Group ‘A’ or Indian Economic Service/Indian Statistical Service/ | first instance)
. evel 13 e S
i 6. Rs.123100- Au?qnor.nlqusﬂ Ofga‘mg@tlons or .Re.gulatory .Authontxes/ :
Abe 2 5 00 Universities/Academic/Research Institutions etc. with Master's
tea00) Degree in Economics/ Statistics and working in analogous
[Pre-revised scale: postsigrade or six years in the grade pay of Rs.7600 or ten |
PB4+ GP years in the grade pay of Rs.6600 or equivalent.
Rs.8700] Desirable: Experience in Competition Economics.
4 Joint Director | Essential: 01

(Law)

Level 13
(i.e. Rs.123100-
215900)

[Pre-revised scale:

PB4+ GP
Rs.8700]

Officers of the All India Services/Central Civil Services Group
‘Al ‘Indian Law Service/ Indian Company Law Service/
Autonomous (Central /State Government) Organisations/
Regulatory Authorities/Universities/ Academic / Research/
Judicial Instituions etc. having Degree in Law from a
recognised university and working in analogous post or grade
or six years in the grade pay of Rs.7600 or ten years in the

grade pay of Rs.6600 or equivalent. e
Desi@bﬁ;.Exp,edence in. Competition. L.awrsssmesses e
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5 | Deputy Director | Essential: 02 |
(Economics) 5 ) : i b A g
i T Officers from the Al India Services / Central Civil Services | (03 years in the
k. i ~ o . Obabiabianl CAnnral A N IRy
("6;25;'2280800' Autonomous - Organisations/  Regulatory Authorities/
: ) Universities/ Acaderiic/ Research Ir fitutions etc. with a
[Pre-Tevised scale: | Master's Degree in  Znonomics/Statistics and working in
PB3+GP analogous post / grade o five years service in the giade . 3y of
‘Rs.7600] : + .| Rs.CR00 or equivalent. gpenstd o000, T
' | Desira'e, Experience in Competition Law.




Annexure-I1

Qualification for Deputation -Support Staff

1 Sl

Name of Post Qualification Requirements No. of Posts/
No & Stream, (Period of
Pay scale/Pay deputation)
level _ _
1. Joint Director Essential: _ | 01
(Finance And | Officers of Al India Services/Central Civil Services Group ‘A'f (1 year)
Accounts) Indian Audit and Accounts Service/ Indian Civil Account
Service/ Indian Posts and Telegraphs Accounts Service/
Level 13 Indian Defence Accounts Service/ Indian Railway- Accounts
(i.e.Rs.123100- | Service working in analogous postigrade or five years
215500) experience in the grade pay of Rs.7600 or ten years in the
: : - |-grade pay of Rs.6600 or equivalent with mirimum total
[Pre-revised scale | experience of seven years in Public Finance/Public
PB-4 + GP Rs.8700] | Budgeting/Expenditure Control.
Desirable:
Master's Degree in Commerce / Master's Degres in Business
Administration (Finance)/ Chartered Accountant / Company
Secretary / Cost Accountant.
2 Deputy Director ~ | Essential: 01
_(i!nfOfmahon An Information Technology Professional working in National | (3 years)
echinology) : . ; ‘ o !
Informatics Centre or any other Government Organization | *
Level 12 with Bachelor's Degree in Computer Science or Computer | *
(i.e. Rs.78800-209200)) Applications or equivalent or Master's Degree in Computer
[Pre-revised scale: | Science or Computer Applications or equivalent with five :
PB 3+ GP Rs.7600] | years' experience in the grade pay of Rs.6600 or equivalent. |
3 | Assistant Director | Essential: 02
(Corporate . fficers having Bachelor's Degree or equivalent in any (1 year)
Services) discipline from a recognised university and working in
, analogous post / grade or five years experience in the grade | »
: Level 11 pay of Rs.5400 or six years in the grade pay of Rs.4800 or
 |(i.e. Rs.67700-208700)| Seven years in the grade pay of Rs.4600 or ten years in the
grade pay of Rs.4200 or equivalent in the relevant field
[Prerevised scale:. | (Egtaplishment / Personnel Management / Secretarial
PB-3+ GP Rs.6600] Practices / Administration).
Desirable: Higher qualification and experience will be given
preference.
4 Private Secretary | Essential: 03
Level 7 Officers holding the post of Sterographer under the Central (03 yedrs in the
Government or State Government or Public Sector | first instance)
(1.e. Rs.44900-142400] |Jndertaking or Autonomous Organisation or Regulatory Body
and:
[Pre-revised scale: - (i) holding analogous posts on regular basis in the
PB2+GP RSAGOQ] parent cadre ogr department; or
(ii) Stenographers Grade-l in the Pay Band 2
(Rs.9300-34800) with grade Pay of Rs.4200 with
_five years regular service in the grade. .
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FORMAT OF APPLICATION

ANNEXURE - II1

’?opy of passport
size photograph
to be pasted here

Name in Full (IN BLOCK LETTERS)

Post Applied For
(Separate  applications may be
submitted for separate posts)

Date of Birth (DD/MM/YYYY)

Date of

(DD/MM/YYYY)

superannuation

Service to which you belong

University/Judicial Institution/others)

Status of your present employer
(PL. * = specify
Govt./State
Statutory

whether Central
Govt./Autonomous/
Body/ PSU/

Initial date of appointment in Govt.
service

Office address with Telephone No. &
email

Residential Address with Telephone
No. & email

10.

Present post held, along with Pay Level
and present Basic Pay/ Pay Scale/Pay
Band and Grade Pay of the post held

11.

Educational Qualification (Matric onwards):

Exam Name of Year of | Duration Subjects Percentage  of
Passed University / | Passing | of Course : Marks
Institute / (Mention
Board Distinction, if
any)
s i S IR B M
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2

met the requisite Ess :}laﬂ

12. | Please state clearly whether in the light of entries made below, you
Educational and other qualifications required for the post are satisfied (If any qualification
has been treated as equivalent to the one prescribed in the rule, state the authority for the
same) ‘

Qualificzition/Exi)—erience required Qualification/Experience possessed by R

D_Egéential: LLSseutial, B

_:’\j)_ ‘Qu: fication u A) Qualificatior.

B) Experience v B) ExperienceJ : =]

De.rable T Merable .

Amwdanliﬁca'?{)_n 3 - A) Qu:l?*‘}-'::"fion B |

B) Experie:r;{;e g e B) E:{periencg-- L S i o F

13 Deﬂa_il_ss—_(_ﬁ‘ggn—*@b—y—ﬁféﬁt in chorological order) If needed, enclose a separate sheet -du’y
authenticated by your signature in the format given below):

_ | Name of | Post Held | Period of [Nature  of | Scale  of | Nature “of |
Ofﬁce,_/ Ing'tt./ (Designation) service Appointment | Pay i.e. Pay Duties
Organisation (Regular/ Level/ Pay

' Ad-hoc/ Band and
Deputation) Grade Pay
S N R S B Vi S £ e e

T4 | Details of experience in chronological order. it any, of handling investigation/
‘enforcement” of any economic/regulatory law dealing with regulation/investigation
and experience in Competition Law/Matters (Mention the name of the Economic
Laws etc. & specify number of years of such experience):

15 fﬂ;aﬁre of present employment e
| permanent / Ad-hoc / Temporary)
i
16. | in case the present employment is held on
deputation, please state:
~a) The date of initial appointment.
b) Period of appointment with address
¢) Name of the parent office /organisation.
k] 2

. e iy

b e g
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17. | Details of training undergone:

18. | Details of proficiency in computer:

19. | Any other information, applicant wants to
furnish:

20. | Please state briefly how you find yourself best suitable for the post applied for:

roonEl
i

]

# Applicants not holding the post in the new Pay Matrix Pay scales/Pay Band 8_§“§Grade Pay
pertaining to Central Government should. indicate the equivalence of their pay scale vis-a-vis the

Central Government’s pay scales and also furnish supporting documents in this regard.

I have carefully gone through the vacancy circular / advertisement and I am well aware that

the Curriculum Vitae duly supported by documents submitted by me will also be ass

essed by the

Selection Committee-at the time of selection for the post. It is also certified that the information
* furnished above is correct and true to the best of my knowledge. In the event of my selection I shall

abide by the terms and conditions of services attached to the post.

-

B s
Dt h i RS S e T
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(Signature)
Place: Name:
Date:




(Certificate to be furnished by the EmployerIH‘ead of office/ Fonvardihg ziiiﬂiority)

Certified that the information/detailz provided in the above avpiication by the applicant

are true and correct as per the facts available on records. He/she possesses educational

1 TL ol mbn H
LiLlZlLlleCLLlUJ.L) CLLIAL ad ok bshde o ansmasis o tad halche will he

relieved immediately.
2 It is al o certified:-

(i) That there is no vigilance / disciplinary case or cnmir .1 case pending or
contemplat=c "oainst Shri/Smt/Ms.__

(i)  That his / her integ ™ty ‘s certified

(iii) That his / her CR./ APAR dossier in original is enc'csed / photocopies'of ths
"~ ACR</APAR for the last five years duly attested by ar officer of the rank of
Under Secretary to the Govt. of India or above, are enclesed.

(iv)  That no major / minor penalty has been imposed on him / her durihg that last ten
years.or A list of major / minor penalties imposed on him / her during the last ten
years is enclosed (as the case may be).

(v) That the cadre controlling authority has no obj ection to the consideration of the
applicant for the post mentioned in this advertisement. '

Signature

* Mame and Designation

- Tel. No.

Office Seal
Place : ' amen .

Date :

List of enclosures:
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